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12 hre:
PAPERS LAID ON THE TABLE

Review AND ANNUAL REPORT OF RE-

HABILITATION INDUSTRIES CORPORATION

L., Cawcorra rFor 1876.-T7 wrm

SSATEMENT FOR DELAY AND URBAN LAND

®rINe AND  REGULATION)  (SIXTH
Ampz.) Rurss, 1978

THE MINISTER OF WORKS AND.

HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): 1 beg to lay on the Table:

(1Y A copy each of the following
papers (Hindi and English versions)
unrder gsub-section (1) of section
619A of the Companies Act, 1956:—

(i) Review by the Government
on the working of the Rehabilita-
tion Industries Corporation Limit-
ed, Calcutta, for the year 1976-77.

(ii) Annual Report of the Re-
habiijtetion Industries Corpora-
tion Limited, Calcutta, for the
year 1976-77 along with the Audit-
ed Accounts and the comments of
the Comptroller and Auditor
General thereon.

(2) A statement (Hindi and
English versions) showing reasons
for delay ip laying the above papers.
[Placed in Library, See No, LT-
2687/78).

(8) A copy of the Urban Land
(Ceiling and Regulation) (Sixth
Amendment) Rules, 1878 (Hindi
and English versions) published in
Notifiaction No. G.SR. 1018 in
Gazette of India dated ithe 12th
August, 1978, under sub-section (3)
of section 46 of the Urban Land
(Ceiling and Regulation) Act, 1976,
together with an explanatory memo-
randum. [Placed in Library. Se€
No, LT-2898/78].

NOTIFICATION UNDER PREVENTION oF
CrueLTy TO ANIMALs AcT, 1960 AND
Dewnr AGRICULTURAL PRODUCE MARKET-
ING  (Erection) Runes, 1978 wrrtH
STATEMENT ¥FOR DELAY

Pepers THi8 < 316

TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): I beg
to lay on the Table a copy each of
the following Notifications (Hindi and
English versions) under sub-section
(4) of section 38 of the Prevention of .
Cruelty to Animalg Act, 1980:—

(1) The Prevention of Cruelty to
Animals (Application of Fines)
Rules, 1978, published in Notification
No. 14-21/76-LD.I in Gazette of
India dated the 27th May, 1978,

(2) The Transport of Animals
Rules, 1978, published in Notification

No. 18-8/70-LD.I in Gazettte of
India dated the 27th May, 1978.
[Placed in Library. See No. LT-

2699/78].

(3) (i) A copy of the Delhi Agri-’
cultura] Produce Marketing (Elec-
tion) Rules, 1978 (Hindi and English
versions) publisheq in Notification
No. F.6( )/77-DAM/2323 in Dethi
Gazette of India dated the 4th May,
1978, under sub-section (8) of
section 63 of the DeThi Agricultural

Produce Marketing (Regulation)
Act, 1976,
(ii) A statement (Hindi and

English versions) showing reasons
for delay in laying the above Noti-
fication. [Placed in Library. See'
No, LT-2700/78].

AumiTey AcCCOUNTS OF SALAR JUNG

MusEuM  BoaRD, HYDFRABAD, FOR

1976-77 UGC (F1rnEss oF TECHNOLOGI-

cAL UNrversiTies roR GraNTs) RuLss,
1978, ETC., ¥TC.

THE MINISTER OF EDUCATION,
SQOCTAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): 1 beg to lay on the Table:

(1) (i) A copy of the Audited
Accounty (Hindi and English ver-
gions) of the Salar Jung Museum
Board. Hyderabad, for the year
1976-77.

(ii) A Statement (Hindi and
English versions) showing reasons
for delay In laying the above



